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May I know whether it is the responsi
bility of the unions only to submit 
such complaints or whether the Minis
ter also will depute some officers who 
will go into the matter, because some 
of the factories have not deposited 
-the money at all, covering att the 
employees there’

Shri Abid All: I have already
assured the House that it is immaterial 
whether they have deposited the 
monev or not The workers from 
whom contributions are recovered are 
entitled to the benefit, and in case 
anybody has not received, either the 
workei himself or the union tan write 
to u<> Action will be taken and they 
will certainly be receiving the benefit 
to which they are entitled

Import of Photographic Materials

*2059. Shri M. Khuda Bukhsh: Will 
the Minister of Commerce and Indus
try be pleased to state

(a) whether it is a fact that the 
Government of India have entered 
into an agreement with the Govern
ment of East Germany for the import 
of photographic materials through the 
fat torn <! of Messrs Vebphoto, Deko 
and Agfa,

(b) if so, the details of the agree
ment and the value of these goods to 
be imported per annum,

(1 ) whether the State Trading Cor- 
poiation m pursuance of the above 
agreement have appointed (1) Messrs 
Central Camera Co, (11) Messrs Agfa 
India Ltd, and (111) Messrs Choksi 
Bio>- to import various items of these 
goods* from East Germany, and

(d) if so, the value of goods to be 
imported by each firm and the criteria 
■employed m their selection’

The Minister of Commerce (Shri 
Kanungo): (a) Yes, Sir Photo
graphies is one of the items of imports 
from German Democratic Republic 
under the agreement

(b) Copies of the agreement were 
laid on the Table of the House on the 
11th December, 1958

(c) and (d) The State Trading 
Corporation organises the imports of 
the photographic materials through its 
business associates, who are appointed 
on the basis of their previous experi
ence in handling the materials import
ed from the country m question 
These associates act as stockists only 
and sell at the prices prescribed by 
the State Trading Corporation and to 
the allottees nominated m consulta
tion with the Chief Controller of 
Imports and Exports

Shri M. Khuda Bukhsh: May 1 know 
if the established photographic trade 
or the Chambers of Commerce were 
consulted before this agreement was 
concluded’

Shri Kanungo: No, Sir It is not 
necessary

Shri M. Khuda Bukhsh: May I
know if the prices at which the mate
rials had been purchased were the 
lowest obtaining in the world, quality 
for quality and size for size’

Shri Kanungo: These are special
imports under special terms from a 
special country, that is, the German 
Democratic Republic Therefore, 
taking into consideration all factors, 
we think that the prices are reason
able

Shri M. Khuda Bukhsh. Mav I know 
whether the Government have receiv
ed any complaint about the quality 
of these materials?

Shri Kanungo: We have not receiv
ed any complaint about the quality 
of the materials of German origin

Shri Dasappa: May I know what 
percentage of the country’s require
ments is routed through these three 
firms’

Shri Kanungo: There are not three 
firms I was mentioning about the 
imports from East Germany As far 
as the quantity is concerned, I would 
say that roughly, up to September,
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1958, the goods imported from thut 
source were of the value of about 
Rs 5 lakhs and from other sources 
Rs 19 lakhs odd In the next period 
up to March, 1959, the quantity from 
other open sources was worth Rs 18 
lakhs and from special agreement 
areas Rs 24 lakhs because there was 
consistent shortage of these materials

Shri Ansar Harvani: May I know 
whether the State Trading Corpora
tion asked for any tenders or applica
tions before the appointment of the 
stockists was made9

Shri Kanungo: No, Sir It is only 
that the stockists are chosen from 
those people who have had traditional 
contacts with those countries

Shri M. Khuda Bukhsh: May I know 
for how long have they been selling 
in their own home markets and what 
Is the reputation they enjoy in their 
home markets’

Shri Kanungo: As I have explained 
not only do they have their reputa
tion in their home country but all 
•ver the world

Shri M. Khuda Bukhsh: There are 
two other brands

Shri Kannngo: There are new
sources Those sources were not
known before m India, and because 
they were special agreements we im
ported from those countries
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Shri M Khuda Bukhsh: May I know
the reason why all these three firms 
which have been chosen by the State 
Trading Corporation have their head 
office in Bombay’

Shri Kanungo Only two of the 
firms act as the business associates of 
the State Trading Coiporation One 
of the three mentioned by the hon 
Member is not known to us The 
reason is that they had previous con
tacts with Germany

Shri M Khuda Bukhsh May I know
if the Government are satisfied that 
the firms chosen by the State Trading 
Corporation have an effective network 
for the distribution of the goods’

Shri Kanungo The distribution is 
controlled As I have said in the main 
answei they have not the option of 
distribution They have to deliver the 
goods to the allottees decided by the 
Chief Controller
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